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PRESS TRUST OF INDIA
New Delhi, April 12

INDIA HIT A new coronavirus
infection record with 1,68,912
new cases, the highest single-
day rise so far, taking the total
tally of cases to 1,35,27,717,
according to the Union Health
Ministry data updated on
Monday.

The national Covid-19 re-
covery rate has fallen below
90%. The number of active
cases has surpassed the 12-lakh
mark, while the death toll has
increasedto 1,70,179 with 904
more daily fatalities, the highest
since October 18,2020,thedata
updated at 8 am showed.

Registeringa steadyincrease
for the 33rd day in a row, active
cases have increased to
12,01,009, comprising 8.88%
of the total infections,while the
recovery rate has further
dropped to 89.86%.

Theactive caseload wasat its

Record rise in daily infections,

active cases cross 12-lakh mark

Allow emergency use of
more vaccines: Sonia to PM

CONGRESS PRESIDENT
SONIA Gandhi has re-
quested Prime Minister
Narendra Modi to allow
emergency use of all the
vaccine candidates having
required clearances.Inalet-
ter to the prime minister af-
ter her meeting with chief
ministers of Congress-ruled
states, she also sought ex-
pansion of categories of
people eligible for vaccina-

lowestat 1,35,926 on February
12 and at its highest at
10,17,754 on September 18,
2020.

The number of people who
have recuperated from the dis-
ease surged to 1,21,56,529,
while the case fatality rate has
further dropped to 1.26%, the

tion on the basis of need
and exposure rather than
age. “.. with enhanced
availability, categories eligi-
ble for vaccination should
be expanded on the basis of
need and exposure rather
than just age. In the same
vein,the numbersallocated
to a state have to be based
on the prevalence and pro-
jection of infection in that
particularstate”  — PTI

data said.

India’s Covid-19 tally had
crossed the 20-lakh mark on
August 7,2020 crossed 30 lakh
on August 23,40 lakh on Sep-
tember 5 and 50 lakh on Sep-
tember 16. It went past 60 lakh
on September 28, 70 lakh on
October 11,80 lakh on October

29, 90 lakh on November 20
and surpassed the one-crore
mark on December 19.

According to the ICMR,
25,78,06,986 samples have
been tested up to April 11 with
11,80,136 samplesbeing tested
on Sunday.

The 904 new fatalities in-
clude 349 from Maharashtra,
122 from Chhattisgarh, 67
from Uttar Pradesh, 59 from
Punjab, 54 from Gujarat, 48
from Delhi,40 from Karnataka,
24 from Madhya Pradesh, 22
from Tamil Nadu, 21 from
Jharkhand, 16 each from Kerala
and Haryana and 10 each from
Rajasthan and West Bengal.

A total of 1,70,179 deaths
have been reported so far, in-
cluding 57,987 from Maharash-
tra, 12,908 from Tamil Nadu,
12,889 from Karnataka, 11,283
from Delhi, 10,400 from West
Bengal, 9,152 from Uttar
Pradesh, 7,507 from Punjaband
7,300 from Andhra Pradesh.

Three jumbo hospitals
in Mumbai soon

PRESS TRUST OF INDIA
Mumbai, April 12

IN VIEW OF a sharp rise in
Covid-19 cases, the Maharash-
tra government has decided to
set up three jumbo field hospi-
tals in Mumbai in the next five-
six weeks, municipal commis-
sioner Igbal Singh Chahal said
on Monday.

Each of these medical facili-
tieswill have a capacity of 2,000
beds, including 200 ICU beds
and 70% oxygen beds,and they
will be set up at three different
locationsin the city,Chahal told
reporters.

He said they have also re-
quested certain 4-star and 5-
starhotels to create CCC2 facili-
ties (Covid-19 care centres for
patients), which will be “dove-
tailed and run by professionals
from major private hospitals”.

The step has been taken to
make more beds available
for needy patients by shifting
those who have recovered
substantially to the CCC2 facili-
ties, Chahal said.

On Sunday, Mumbai re-
ported 9,986 new cases and 79
deaths,which took its caseload
to 5,20,498 and death toll to
12,023.Thereare 92,464 active
Covid-19 cases in Mumbai, as
per official data.

Chahal said the number of
ICUDbedsin the cityhasbeenin-
creased to 2,466,with 325 new
bedsadded invarious hospitals.

As per the online bed allot-
ment dashboard of the Brihan-
mumbai Municipal Corpora-
tion (BMC), there are 19,151
beds in 141 hospitals. Of these,
3,777 beds in dedicated Covid-
19 hospitals are currently va-
cant,Chahal said.

The BMCwill operationalise
1,100 additional beds, includ-
ing125 ICUbeds,in these med-
ical facilities in the next seven
days, he said.

The civic body has also de-
cided to appoint nodal officers
foranaccurate and more proac-
tive functioning of the 24 ward
war rooms and the jumbo field
hospitals from 11 pm to 7 am,
Chahal said.

Mylab sees demand quadruple as companies look for on-site RT-PCR tests

GEETA NAIR
Pune, April 12

THERE HAS BEEN a sharp in-
crease in demand for on-site
testing for Covid-19 at work-
places ever since the second
wave began in March 2021.
Around 112 companies in and
around Pune have approached
Mylab Discovery Solutions, a

molecularbiology company, for
workplace testing.

Mylab MD Hasmukh Rawal
said there was a quadrupling of
demand from the industry as
companies have started looking
foron-site RT-PCR testing. Rawal
said they will be deploying two
of their mobile testing vans
equipped with their compact
automated testing machines to

conduct RT-PCR tests on sites.
The third mobile testingvan has
been deployed at the interna-
tional airport at Mumbai.

The second Covid-19 wave
hasled to the Maharashtra gov-
ernment mandating RT-PCR
tests for the industrial workforce
once every 15 days. Though
companies voice their opposi-
tion to this, with the state gov-

Maharashtra, UP neck and neck
in race for top sugar producer tag

FE BUREAU
Pune, April 12

AFTER A GAP of nearly five
years, Maharashtra has over-
taken Uttar Pradesh (UP) in
sugar production. The state
crossed the 100 lakh tonne-
mark by the end of March, as
against UP’s 96 lakh tonne.
Maharashtra is expected to
produce 105-107 lakh tonne of
sugar,while production in UPis
expected to touch 105 lakh
tonne at the end of the season.
Prakash Naiknavare, MD,
National Federation of Cooper-
ative Sugar Factories, said UP

Farmers from Nashik wil

had overtaken Maharashtra be-
cause of the Co-0238 cane vari-
ety.“Thisvarietywas introduced
in 2012 and almost the entire
sugar sector in UP,especially the
private sector, picked it up.
Therefore, UP produced more
sugar than Maharashtra from
2016-17till 2019-20,” he said.
“This variety gave UP mills’bet-
ter tonnage and more recovery.
Moreover, at almost 23 lakh
hectares,UPhasdouble thearea
under cane cultivation than the
10-11 lakh hectares in Maha-
rashtra,” Naiknavare said.
Maharashtra sugar commis-
sioner Shekhar Gaikwad said

the state’s production has ex-
ceeded that of UP because pro-
ductivity has gone up to 6-7
tonne per hectare due to good
rains in the last couple of sea-
sons. Moreover, red rot disease
is afflicting cane in UP, he said.

Abhinash Verma, director
general, Indian Sugar Mills As-
sociation (ISMA), said that as
per ISMA estimates, both UP
and Maharashtra are expected
to produce around 105 lakh
tonne of sugar this season. By
the season-end, both states
could either be on a par or have
a difference of a couple of
tonnes, he said.

not sell onions to Nafed

for buffer stock: Maha onion growers body

FE BUREAU
Pune, April 12

THE MAHARASHTRA STATE
Onion Growers Association
(MSOGA) has announced that
farmers from Nashik will not
sell onions to National Agricul-
tural Cooperative Marketing
Federation of India (Nafed) for
the buffer stock if they pay
farmers ¥8-10 perkg.

Nafed buys onions from cer-
tain market committees in the
state since the last four to five
years for buffer stock and also
allows certain farmer producer
companies to purchase stock on

behalf of the federation. Last
year, out of Nafed's procure-
ment of one lakh metric tonnes
of onions, 75,000 metric tonnes
of onions were procured from
Maharashtra. At that time,
NAFED had offered X8-11 per
kg to farmers., Bharat Dighole,
founder president of the associ-
ation said. The objective is draw
the attention of the govenr-
ment towards the plight of
farmers, he said.

Dighole said that the cost
of onion production has gone
up due to increase in fertilizer,
seed prices, labor and diesel
prices, unseasonal rains, hail-
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storms.The production cost of
onion is around 70,000-
80,000 per acre and therefore
farmers should get a rate of
%30 per kg, he said.

Public Notice

| Ashutosh N.Kulkarni would like
to inform the general public that
| have lost my original Sale
Deed doc no P831/1996 regis-
tered at Sub-reg office no 4 from
my residence. FIR 36476-2021.
| have taken certified copy of
same document on 21-6-2019,
please treat this as an original
now on. If anyone finds it, kindly
contact me at 9970397034 with-
in 15 days from the date of issue
of this Ad.

ernment not relenting, they are
now scrambling to comply with
these orders. These companies
are looking at on-site collection
and testing options to deal with
the logistical challenges of test-
ing their entire workforce.
Mylab haslauncheda corpo-
rate testing service and already
started working with 25 com-
panies with their testing part-

ners, Saurabh Gupta, head of
strategy at Mylab, said. The
companies include Hyundai,
ITC,Varroc Polymer,ArcelorMit-
tal and Advik.“Our programme
will help companies focus on
their core business while we
take care of the testingand help
them comply,” Gupta said.
Mylab's mobile testing labs
will move from one companyto

the other and collect around
1,000 samples and provide re-
sults on the same day,he added.

Manually done tests take
time and they can at best han-
dle between 200 and 400 sam-
ples a day and these samples
have to be physically carried to
the main testing centres all of
which takes time and delays the
results, he said.

Second wave dispersing
to more states: Crisil

PRESS TRUST OF INDIA
Mumbai, April 12

previous week.
“Thedispersal indicates that

more and more states are now

MORE INDIAN STATES areex-  beginning to experience the

periencing the second wave of  secondwave,’it said.

Covid-19 infec- . Thenote said in-
tions,while Mad- The rt?port saidthe (o504 testing can
hyaPradeshand top siX states now  pe a reason for the
Punjab are “lag- contribute only surge, while the
ging behind” in 66% of new cases other is a higher
Vaciillljatii)}rll, are- as of the week positivit);ratg whic}é
port by the re- . now stands a
search wing of ended April 11 10.6% of those
Crisil said on I tested as against

Monday.

The report said the top six
states of Maharashtra, Kar-
nataka, Punjab, Chhattisgarh,
Madhya Pradesh and Gujarat
now contribute only 66% of the
new cases as of the week ended
April 11,as against 75% in the

6.4% at the peak of first wave in
September 2020.1t said the sec-
ond wave has already impacted
mobility in states. The overall
mobility rose by a marginal
0.7% in the week to April 11,
while it declined by 5.2 percent-
age points in Maharashtra.

Economic fallout from 2nd wave
may be limited, says Barclays

INDIA'S ACCELERATED VAC-
CINATION drive may limit the
economic disruption caused by
aresurgence in Covid-19 cases,
Barclays said in a note on Mon-
day.It warned that shortages in
vaccine supply could weigh on
the campaign’s progress.
“Given the increasingly
faster vaccine rollout, the dis-

ruption from rising infections
and related lockdowns might be
limited ... risks to our growth
outlook are balanced for now,”
Barclays said. It said if current
restrictions are in place for two
months, they could hit nominal
GDP by 0.34 percentage points
and real GDP by less than 0.20
percentage points.— REUTERS
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(Regulation 14 of the Insolvency an

ankruptcy Board of India (Voluntary
Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF DESTIMONEY FINANCIAL
SERVICES PRIVATE LIMITED

Stressed Asset Management Branch-Mumbai: Ground Floor,
Bharat House, M.S. Marg, Fort, Mumbai-400023, Maharashtra.
Tel. No.: 022-22615201 / 5202 / 5205 ¢ Email: samvmumbai @ unionbankofindia.com

SALE NOTICE FOR SALE OF MOVABLE SECURED ASSETS
E-Auction Sale Notice for Sale of Movable Secured Assets under the Securitisation and Recon-
struction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso
to Rule 8(6) of the Security Interest (Enforcement) Rule, 2002
Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s)
that the below described movable secured assets mortgaged / charged to the Secured Creditor, the
Symbolic Possession of which has been taken by the Authorized Officer of Union Bank of India
(secured creditor), will be sold on “As is where is”, “As is what is” and “Whatever there is” on
the dated 29.04.2021 and time mentioned below, for recovery of dues as mentioned hereunder to
Union Bank of India from the below mentioned Borrower(s) & Guarantor(s). The Reserve Price and
the Earnest Money Deposit are also mentioned hereunder :-

Name of the Borrower & Guarantor/s: M/s. Dudh Ganga,

Mrs. Mala Mailk, Mr. Rajan Malik, Mr. Riah Mahtani, Mr. Kishor as on 31.01.2021with further

Mahtani, Mrs. Veena Mahtani, M/s. Good Day Foods Pvt. Ltd. interest, cost & expenses

DESCRIPTION OF MOVABLE SECURED ASSETS (PLANT, MACHINERY & EQUIPMENTS) TO BE SOLD:

(1) Transformer with Panal- Qty. 1 Nos., (2) CIP Tank Round Insulated withtout Agitator with Two

Outlet System of S.S. 304 - Qty. 3 Nos., (3) S.S. Acid Tank Round Tripple Jacketed with Agitator

System & all Necessary Fitting - Qty. 1 Nos., (4) S.S. Paneer Tray with Standard Filling - Qty. 1 Nos.,

(5) S.S. Insulated Round Flat Bottom Paneer Vat with Agitator Filling Acid Sprinkling System with

all Necessary Arrangement - Qty. 2 Nos., (6) S.S. Acid Tank Round Tripple Jacketed with Agitator

System & all Necessary Fitting - Qty. 1 Nos., (7) S.S. Paneer Tray with Standard Filling - Qty. 4 Nos.

(8) S.S. Insulated Round Flat Bottom Paneer Vat with Agitator Filling Acid Sprinkling System with all

Necessary Arrangement - Qty. 3 Nos., (9) Automatic Combo Paneer Cutting Machine - Qty. 1 Nos.,

(10) Infeed Conveyor with El Panel - Qty. 1 Nos., (11) Inclined Quick Freezer Equipments (Midget

Spiral) 105 KW Evaporator Freezin, 400 kg, Temp. 20D Centrigrade with all standards Acc. - Qty. 1

Nos., (12) Yogurt Filling, Sealing and Printing Machine with Conveyor 1 Set, Capacity 100-500 gms.

and output production speed 3000 cups/hr. - Qty. 1 Nos., (13) Down Take Conveyor with EI Panel -

Qty. 1 Nos., (14) Infeed Conveyor with Blancher & Downcake - Qty. 1 Nos., (15) Packing Conveyor

- Qty. 1 Nos., (16) SS Floor with Drain Box, Extension Stand, Drive, Track, Wear Strip, Bearing, Take

up Repair, Electrical Control Panel, Reparing / Wiring, Cag Bar Strip, Oil & Grease, CIP Pipe at Top

of Coil - Qty 1 Nos. (For All Item), (17) S.S Pipes & Others.
at factory building located at Plot No. A-61 and A-62, Road No. 22,
MIDC, Wagle Industrial Estate, Thane (West) - 400604.

Amount Due: Rs. 6,16,81,316.26/-

JMD VENTURES LIMITED

CIN : L67190MH2000PLC033180
Regd. Office: Unit No. 323 & 324, 3rd Floor,
Building No. 9, Laxmi Plaza, New Link Road,

Andheri (West), Mumbai-400 058

NOTICE

Pursuant to Regulation 47 of SEBI LODR
Regulations, 2015, NOTICE is hereby given that
the meeting of Board of Directors of the
Company will be held on Friday, 28th day of May
2021 to consider, approve and to take on record,
inter-alia, the Audited Financial Results for 4th
Quarter/ Year ended on 31st March 2021.
This intimation is also available on the website
of the Company www.jmdlimited.co.in and on
the website of Stock Exchange where the shares

of the Company are listed viz.
www.bseindia.com

By Order of the Board

For JMD Ventures Limited

Sd/-

Place: Mumbai Praveen Kr. Gupta

Date: April 12, 2021 Company Secretary

CORRIGENDUM TO THE DETAILED PUBLIC STATEMENT PUBLISHED ON MARCH 04, 2021
AND CORRIGENDUM TO THE LETTER OF OFFER DATED APRIL 01, 2021
FOR THE ATTENTION OF THE EQUITY SHAREHOLDERS OF

SIEL FINANCIAL SERVICES LIMITED

(Formerly Known as Shriram Agro-Tech Indusiries Limited) (“Target Company™)
Registered Office: 4th Floor, Soni Mansion, 12-B Ratlam Kothi, Indore - 452001, Madhya Pradesh, India;
Tel: +91 9893025651; Fax: NA; Email: sielfinancialservices@gmail.com;
Website: www.siellinancial.com; Corporate ldentification Number: L65999MP1990PLCO0TGT4

This Advertisemant is being issued by, Saffron Capital Advisors Private Limited (Manager to the Offar), on behalf of, Parmeet
Singh Sood (“Acquirer 1") and Aveen Kaur Sood (“Acquirer 2°) (Acguirar 1 and Acquirer 2 are hereinaller colleclively referred
toas "Acquirers”), pursuant o Regulation 18(7) of the Securities and Exchange Board of India (Substantial Acquisition of Shares
and Takeovers) Regulations, 2011 and subsequent amendments thereto, (“Takeover Regulalions™) in respect of the open offer

paid-up equity shares of face value of Rs. 10 aach ("Equity $hares”), reprasenting #25% (Twenty Five per cent) of the Total
Voting Share Capital of SIEL Financial Services Limited {Farmerly Known as Shriram Agro-Tech Indusiries Limited) {*Target
Company™) on a fully diluted basis, as of the tenth working day from the date of closure of the tendenng period of the opan offer
(“Tolal Voling Share Capital”), from the eligible shareholders of the Target Company for cash at a price of Rs. 2.25/- per equily
share. The Detailed Public Statement (“DPS") with respect to the aforementioned Offer was publishad on March 03, 2021 in
Financial Express (English National Daily), Jansatta (Hindi National Daily), Mumbai Lakshdeep (Marathi Daily - Stock Exchange
situated) and Balwas Times (Registered Office of the Company).
{# A5 per SEBI (SAST) Reguiations, the open offer under regqulations 3 and 4 shall be for al least 26% of the fofal shares of the
target company, as of 108 working day from the closire of the frendenng penod. However, the public shareholding of the Target
Company is 25% as on date, and therefore, the Offer Shares represent 25% of the fully dilited Voling Share Capital of the Target
Company. )
This Corrigendum is being issued pursuant to changes/amendments advised by SEBl vide s letter number
SEBI'HOYCFD/DCR3OW/ 739211 dated March 31, 2021. Capitalized terms used in this Corrigendum but not defined herein shall
have the same meaning as assigned to them in the DPS. This Corrigendurm is being issued in all the newspapers in which the
original DPS was published,
The shargholders of the Target Company are requested to kindly note the following information related fo the Offer:
A) Information mentioned in the Letier of Offer (“LOF”) dated April 01, 2021 should be read as below.
1. The Last date for ravising the Offer prica’ number of shares was inadvertenthy stated in the LOF as Teesday, April 20, 2020
However, it should be read as Toesday, April 20, 2021 in all the places of Letter of Offer.
2. Therevised schedule of activities pertaining to the Offer is set forth balow:
- Original Revised
Actity Day and Date Day and Dale

Fubdic Announcament (PA) Thursday, February 25, 2021 | Thursday, February 25, 2021

Publication of DPS in the newspapers Thursday, March 04, 2021 | Thuraday, March 04, 2021

Filing of the draft letter of offer with SEBI Frday, March 12, 2021 | Friday, March 12, 201

Last date for a competitive bid '

Frniday, March 26, 2021 Friday, March 26, 2021
Last date for SEBI observations on draft letter of offer
{in the event SEBI has not sought clarfications or
additional informiation from the Manager fo the Dfier)
Identified Date*
Letter of Offer to be dispatched to Elgible Shareholders
Last date for revising the Cifer price’ number of shares
Last Date by which the committee of the indspendent
directars of the Target Company shall give is
recoemmendation |
Date of publication of Offer Opening Public Announcement
Date of commencement of Tendering Period
|Difer Opening Dale)

Tuesday, &pril 06, 2021 Wednesday, March 31, 2021

Thursday, April 08, 2021
Monday, April 19, 2021
Monday, Apnl 26, 2021

Monday, April 5, 2021
Monday, April 12, 2021
Tuesday, April 200, 2021

Friday, April 23, 2021 Monday, April 19, 2021

Monday, Apnl 26, 2021
Tuesday, April 27, 201

Tuesday, Aprl 20, 2021
Thursday, April 22, 2021

11T NAME UF CURFURATE PERSUN Destimoney Financial Services Private

Limited

Z|DATE OF INCORFORATION OR 51.1Z.190¢1
| CORPORATE PERSON

S|AUTHORITY UNDER WHICH
CORPORATE PERSON 18§
| INCORPORATED /REGISTERED

Registrar or Lompanies, Mumbal

LIMITED LIABILITY IDENTITY NUMBER
| OF CORPORATE PERSON

0| ADDRESS OF THE REGISTERELD 2nd and Jdrd Floor, birla Centurian
OFFICE AND PRINCIPAL OFFICE (IR Pandurang Budhkar Marg, Worli Mumba
| ANY) OF CORPORATE PERSON -400030.

6 | LIQUIDATION COMMENCEMENT DATH 09/04/2021
OF CORPORATE PERSON

| NAME, ADDRESS, EMAIL ADDRESS| Anish Gupta
TELEPHONE NUMBER AND THE Insolvency Professional
REGISTRATION NUMBER OF THH 413 Autumn Grove, Near Lokhandwala
LIQUIDATOR Foundation School, Lokhandwalz

Township, Kandivali East

Mumbai—-400 101.

Phone: +91(22) 29659720

Email : anish@csanishgupta.com

Reg: No.IBBI/IPA-002/IP-N00285/2017

18/10843

8 TAST DATE FOR SUBMISSION O
| CLAIMS

09/05/2021

Notice Is hereby given that Destimoney Financial Services Private Limited has commenced
voluntary liquidation on 09/04/2021.
The stakeholders of Destimoney Financial Services Private Limited are hereby called upor
to submit a proof of their claims, on or before 09/05/2021 to the liquidator at the address
mentioned againstitem 7.

The financial creditors shall submit their proof of claims by electronic means only. All othe
stakeholders may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Sd/-
Place: Mumbai Anish Gupta
Date : 12/04/2021 Liquidator

Contact Add: 11 Floor, Tower A, Peninsula Business Park,
Ganpatrao Kadam Marg, Lower Parel, Mumbai 400013 Contact No.
(022) 61827414, (022) 61827375 CIN No. U67190MH2008PLC187552

(
(As per Rule 8(1) of the Security Interest Enforcement Rules, 2002)
Whereas, the undersigned being the Authorized Officer of the TATA Capital Housing Finance
Limited., under the Securitization and Reconstruction of Financial Assets and Enforcement o
Security Interest Act, 2002 and in exercise of powers conferred under section 13(2) read with rulg
9 of the Security Interest (Enforcement) Rules, 2002, issued demand notice calling upon the bor:
rowers to repay the amount mentioned in the notice within 60 days from the date of the said notice
The borrower, having failed to repay the amount, notice is hereby given to the borrower, i
particular and the public in general, that the Tahsildar has taken physical possession of the
property described herein as per District Magistrate Pune order dated 05.03.2020 in exercise o
powers on him of the said act and handed over to the undersigned Authorised officer.
The borrower’s attention is invited to provisions of sub- section (8) of Section 13 of the Act, i
respect of time available, to redeem the secured assets.
The borrower, in particular, and the public in general, are hereby cautioned not to deal with the
property and any dealings with the property will be subject to the charge of the TATA Capita
Housing Finance Limited, for an amount referred to below along with interest thereon and pena
interest, charges, costs etc.

Loan Name of Obligor(s)/Legal
Account No Heir(s)/Legal Representative(s)

Mrs. Sandhya Rasane

Amount & Date of Date of Physical
Demand Notice Possession

2 Rs.36,58,277/- &

10033874 |  Mr. Trigun Arvind Rasane 19.08.2018

Date & Time of E-Auction: 29.04.2021 at 11.00 a. m. to 01.00 p. m.
* Reserve Price: Rs. 1,05,00,000/-  * EMD to be deposited: Rs. 10,50,000/-
* Date of Demand Notice: 11.02.2020 ¢ Date of Possession: 26.03.2021 (Symbolic Possession)
For detailed terms and condition of the sale, please refer to the link provided in
www.unionbankofindia.co.in OR https://www.ibapi.in OR www.mstcecommerce.com

For Registration and Login and Bidding Rules visit
https://www.mstcecommerce.com/auctionhome/ibapi/index.jsp
Date: 12.04.2021 Sd/-
Place: Mumbai Authorized Officer, Union Bank of India

NARENDRA INVESTMENTS

(DELHI) LIMITED
CIN: LESS93IMH1877TPLC258134
Registerad Office: 1 Malru Chhaya,

M. Karve Rogd, Opp. Or Bedekar Hospital,
Maupade Thane (Wesl) - 400602
Emall: narendrainvasimeantdalhi S gmal com
Website: www.narendrainvesiment.com

HOTICE

Pursuant b Reguiation 29 read with Regulation
47 of the Securities and Exchange Boand
of India (Listing Obligabions and Disclosure
Requiremenis) Regulstions, 2015 notice is
heraby given thal 2 Maeling ol the Board ol
Direciors Narendra Invesiments (Dehi) Limited is
schedile io ba held an Tuesday, 207 Apeil, 2021
&k 3:30 P M. at he registerad office of the arm,
ifer-aha, 1o consider and approve fhe Audiled
Francal Hasulls for e quartar and yaar ended
1= March, 2031

This infimation & atza evailahle on the Comparmy's
wesile al wanw.narendraimvestmant.com and
on the websile of the Stock Exchangs at
wiw'w bzaindia.com

For Marendra Investments (Defhi) Limited

Sdi-

Lazmikant Kabra

Place: Thane Director
Date : 12.04. 2021 DIN:0M061346

Monday, May 10, 2021

Wednesday, May 5, 2021

payment of consideration

Last Date for completion of all requirements including

Tuesday, May 25, 2021

Thursday, May 20, 2021

OTHER INFORMATION

anove,

- Maggar im0

* Ioenfifed Dafe is omly fov the purpase of determinemg the Equity Sharahalders of the Tange! Company &5 60 such oale fo wham fhe Letter of Offar
wi e Sond bis Emanl [ Posi Ifs ciifiod Ul alf e shanefoldons olding Equly Sharas of iha Targal Company frapésisoed or imsgidiened] (dxcem
i Acquirers and Promgter amd Pramater group of the Targer Company) are aflipihie fo parficinate in s Offar any ime bafare ihe clpsdre of s Offar

1. HReferences o vanous dates as mentioned in PA&/DFS/DLOELOF shoukd be read as per revised activity schedule as menfioned

2. The Open Offer shall continue and shall be completad as per the schedule sat out above and wpdated in the LOF sent fo
shareholders of the Target Company.

3. Alithe other terms and conditions remain unchanged

4. The Acquirers accept full responsibility for the information contained in this Corrigendum and also for the obligations of the
Acquirers as laid down in Takeover Reguiations.
2. ThePA, DPS, Commigendum and Letter of Difer wall also be available on SEBI's website (www.sebi.gov.in) and on the website of

Tel. No.: +91 22 4082 0914,/906;
Fax Mo.: +91 22 4082 09949

Website: www saffronadvisor.com;

Validity: Permanent

SAFFRON CAPITAL ADVISORS PRIVATE LIMITED
605, Sixth Fioor, Centre Point, J.B. Nagar, Andheri (East),
Mumbai - 400 05%; Maharashtra, India

Email id: openoffers@@safironadvisor com,

Investor Grievance: investorgrievance@saffronadvisor.com;
SEB! Registration Number: INMO0O011211

GContact Person: Amit Wagle' Gaurav Khandelwal

rﬁl&ﬂ:ﬁhfib 9

MAS SERVICES LIMITED

T-34, 2nd Floor, Okhla Industrial Area, Phasa - II,
Mew Delhi -110020, India;

Tel: +91 11 - 26387281/ 82/83;

Fax: +91 11 - 26387384

Email: investor@massar.com

Wehsite: www.masserv.com

SEBI Registration: INR 000000049

Validity: Permanent

Contact Person: Mr. Deepanshu Rastogi

ISSUED BY MANAGER TO THE OFFER ON BEHALF OF THE ACQUIRERS

ACQUIRERS

A-48/39A, DLF City, Phase 1, Near DT Mega Mall, Gurgaon, Sikanderpur Ghosi(68), DLF Qe, Gurgaon, Haryana — 122002,

India
ad/-

Place: Gurugram
Date: April 12, 2021

SebgRl G

Description of Secured Assets/Immovable Properties : Schedule — A All that piece and par]
cel of the property bearing City Survey No. 577 and 578B collectively admeasuring area abou
376.9 Sq. Mtrs. situated at revenue village Shaniwar Peth, which is within local limits of Pun

9796319 04.01.2018

Municipal Corporation and also within jurisdiction of Registration Sub District Tal. Haveli, Dist. Pune
which is bounded as under : Boundaries of Survey No. 577 : On or towards East : By part o
CTS No. 580, and, On or towards North : By part of CTS No. 579. Boundaries of Survey No
578B : On or towards East : By part of CTS No. 576, On or towards West : By part of CTS No
part of CTS No. 579. Schedule - B : All that piece and parcel of the Flat No. 101 on First Floo
admeasuring about 543 Sq. ft. i.e. 50.46 Sq. Mtrs. (built up) in the building known as “Sai Complex
about 376.9 Sq. Mirs. situated at revenue village Shaniwar Peth, which is within local limits of Pun
Municipal Corporation and also within jurisdiction of Registration Sub District Tal. Haveli, Dist. Pune|
Shah, Mrs. Meena Jayesh Shah, M/S.

Shiv Automotives Llp, M/S. Royal Impex,
Descriptibn of Secured Assets/Immovable Properties : Schedule - A: All that piece and pa
cel of land bearing C.T.S. No. 199, (Old C.T.S. No. 278/279/8), admeasuring 279.9 Sq. mtr
Corporation and within the Registration District Pune, Sub-Registration Tal Haveli, Pune an
which is bounded as under : On or towards East : By C.T.S. No. 200 Narayan Peth, On or toward
North : By Old C.T.S. No. 286 to 288, Narayan Peth. Schedule - B : All that consisting
Professional Office No. 1 admeasuring 10.45 Sq. mtrs., i.e. 112.48 Sq. fts., (Carpet Area), on th
admeasuring each admeasuring 3 Sq. mtrs. And 4 Cycle Parking, in the building known a
“Classic Plaza”, constructed on the land bearing C.T.S. No. 199, (Old C.T.S. No. 278/279/8
the limits of Pune Municipal Corporation and within the Registration District Pune, Sub
Registration Tal Haveli, Pune. Schedule — C : All that consisting of Professional Office No.
Car Parking No. 2 admeasuring 12.5 Sq. mtrs., 2 Scooter Parking admeasuring each admeasu
ing 3 Sqg. mtrs. And 4 Cycle Parking, in the building known as “Classic Plaza”, constructed on th
at Narayan Peth, Tal. Haveli, Dist. Pune, which is within the limits of Pune Municipal Corporatio
and within the Registration District Pune, Sub-Registration Tal Haveli, Pune. Schedule — D : A
(Carpet Area), on the First Floor, along with one Car Parking No. 3 admeasuring 12.5 Sq. mtrs,
2 Scooter Parking admeasuring each admeasuring 3 Sg. mtrs. And 4 Cycle Parking, in the build
278/279/8), admeasuring 279.9 Sq. mirs., situated at Narayan Peth, Tal. Haveli, Dist. Pune, whic
is within the limits of Pune Municipal Corporation and within the Registration District Pune, Sub)
admeasuring 20.26 Sq. mtrs., i.e. 218.09 Sq. fts., (Carpet Area), on the First Floor, along with on
Car Parking No. 4 admeasuring 12.5 Sq. mtrs., 2 Scooter Parking admeasuring each admeasu
land bearing C.T.S. No. 199, (OId C.T.S. No. 278/279/8), admeasuring 279.9 Sq. mtrs., situate
at Narayan Peth, Tal. Haveli, Dist. Pune, which is within the limits of Pune Municipal Corporatio
Place : Pune Sd/- Authorised Officer
Date: 10.04.2021 For Tata Capital Housing Finance Limite

financi“. ep. .in

CTS No. 577, On or towards West : By part of CTS No. 579, On or towards South : By part o
578, On or towards South : By part of CTS No. 580 and road, and, On or towards North : B
constructed on the property bearing City Survey No. 577 and 578B collectively admeasuring are
M/S. Heer Enterprises, Mr. Jayesh Kishol Rs.1,39,79,026/-
09.04.202
Mr. Raj Jayesh Shah, i
Situated at Narayan Peth, Tal. Haveli, Dist. Pune, which is within the limits of Pune Municip
West : By old C.T.S. No. 279, Narayan Peth, On or towards South : By Laxmi Road, On or toward
First Floor, along with one Car Parking No. 1 admeasuring 12.5 Sq. mtrs., 2 Scooter Parkin
admeasuring 279.9 Sq. mtrs., situated at Narayan Peth, Tal. Haveli, Dist. Pune, which is withi
admeasuring 11.39 Sq. mtrs., i.e. 122.56 Sq. fts., (Carpet Area), on the First Floor, along with on
land bearing C.T.S. No. 199, (Old C.T.S. No. 278/279/8), admeasuring 279.9 Sq. mtrs., situate
that consisting of Professional Office No. 3 admeasuring 20.08 Sq. mtrs., i.e. 216.06 Sq. fts|
ing known as “Classic Plaza”, constructed on the land bearing C.T.S. No. 199, (Old C.T.S. N
Registration Tal Haveli, Pune. Schedule - E : All that consisting of Professional Office No.
ing 3 Sq. mirs. And 4 Cycle Parking, in the building known as “Classic Plaza”, constructed on th
and within the Registration District Pune, Sub-Registration Tal Haveli, Pune.
e o
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SCHEDULE |
FORMA

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary
Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF DESTIMONEY FINANCIAL
SERVICES PRIVATE LIMITED

1 |NAME OF CORPORATE PERSON Destimoney Financial Services Private

Limited

2 [DATE OF INCORPORATION OF|31.12.1981

CORPORATE PERSON

3 |JAUTHORITY UNDER WHICH]|Registrarof Companies, Mumbai

CORPORATE PERSON IS

INCORPORATED /REGISTERED

4 |CORPORATE IDENTITY NUMBER /|U99999MH1981PTC025974

LIMITED LIABILITY IDENTITY NUMBER

OF CORPORATE PERSON

5 |[ADDRESS OF THE REGISTERED|2nd and 3rd Floor, Birla Centurian,

OFFICE AND PRINCIPAL OFFICE (IF|Pandurang Budhkar Marg, Worli Mumbai

ANY) OF CORPORATE PERSON -400030.
6 [LIQUIDATION COMMENCEMENT DATE | 09/04/2021
OF CORPORATE PERSON

7 |NAME, ADDRESS, EMAIL ADDRESS,|Anish Gupta

TELEPHONE NUMBER AND THE]| Insolvency Professional

REGISTRATION NUMBER OF THE|413 Autumn Grove, Near Lokhandwala

LIQUIDATOR Foundation School, Lokhandwala

Township, Kandivali East,

Mumbai-400101.

Phone: +91(22) 29659720

Email : anish@csanishgupta.com

Reg: No.IBBI/IPA-002/IP-N00285/2017-

18/10843

8 [LAST DATE FOR SUBMISSION OF|09/05/2021

CLAIMS

Notice is hereby given that Destimoney Financial Services Private Limited has commenced

voluntary liquidation on 09/04/2021.

The stakeholders of Destimoney Financial Services Private Limited are hereby called upon

to submit a proof of their claims, on or before 09/05/2021 to the liquidator at the address

mentioned againstitem 7.

The financial creditors shall submit their proof of claims by electronic means only. All other

stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.anisH ~ ogusn
GUBd/- Yoy

Place: Mumbai Anish Gupta

Date : 12/04/2021 Liquidator
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